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~endidate with ranking of ‘63 has been
allotted
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©  TlOWever, we make it clear that in the event of

said candidate with the ranking of 63 if having been
already admitted, said admission shall not be disturbed for
the present and if the said candidate, namely, candidate
having ranking of '63’ would seek for admission before the
expiry of the date and time fixed under notice dated

ie., today 31.03.2021, he shall also be
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admitted to said institution, which would be subject to final
result of this writ petition. Further, this Court would also
€xamine whether there is need and necessity for directing
the respondent to hold counseling afresh insofar as all the
three seats of Sports medicine ie., Mop-up round of
counseling is concerned, on account of other candidates,
namely, those with the lower ranking ie., 67 and 80 are
also required to be adjusted / displaced in the seat

aliotment depending upon their allotment based on

ranking. /;m
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